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IH THE CE~li'RAL 'hDHitHST RAT IVE 

JAIPUR 
* * * 

TRIBUtlAL, JAIPUR BEll~)' 

OA No .531/1997 Date of order: 23-:)..-1998 

Garesh s.:drwa aged about 57 years, permanent resident 

of B-63, Sik:tr House colony, Jaipur, at, present working 

as DCIO, SIB, Tonk. 

• • Applicant 

versus 

1. The Union of Ind i:t through Secretary, Ninistry 

of Hone />.£fairs, North Block, Gor.rernrre:nt Secretariat, 

New Delhi. 

2. The Director, Intelligence B'lre.a,l, North &'lock, 

central Secretariat, New Delhi. 

3 • The Joint Director, Subsidiary Intelligence 

Bureau, 2B, Law an 1'-larg, Jha l.an:t D•:>onga.ri, Jaipur • 

• • Resp.ondents 

Mr. Rakesh Sharma, c'ounsel for the applicant 

Mr. Jagdish Malik, Assistant, departrrental representativ·e 
for the respondents 

CmAM: 

Hon'ble 1-1r. O.P.Sharma, Administrative M::mber 

Hon 'ble Mr. Ratan Prakash, Judicial J.lember 

0 R DE R -- -- .... ·- ..-

Per Hon'ble Nr. O.P.Shar~n:L, Administrative f.i::mber 
-----·-.-..---·--------------------------....._-~ _ _...._ 

The learned counse 1 for the applicant states that 

the necessary reliefs clained by the applicant ~~-....!.\~ 
been .;,rrantea to hin'l. Therefore, according to him, 

the app 1 ic.at i1.,n has since be come: inf ru.::t uous • It is 

hereby dismissed as having br:come infructuous. NO 

ocle~~-

(Rat an Prakash) 

Jud ic ia 1 M! rnbe r 

(O.flj.;a) 
Administrative .t-ember 


